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C om pensation to  v ictim s w ho died to  
T rain-B us co llision  in  Trichur

2486. SHRI K. KUNHAMBU: WiU 
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether no compensation has
yet been paid to the next of kin of 
those who died in the train-bus col-
lision in Trichur in 1878; and

(b) if so, the reason therefor and
the steps taken to speed up the pay. 
tnent of compensation?

THE MINISTER OF STATS IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) to <b). Under 
Dae provisions of Section 82~A of the 
Indian Railways Act, 1890 and the 
Railway Accident (Compensation) 
Ridas, 1950,, no compensation is pay-
able to the Bus victims or their depen-
dents involved in the train bus col-
lision in Trichur in 1978. However, 
an amount of Rs. 85,750}- has been 
paid as ^ -g r a t ia  by the Railway Ad-
ministration to the victims of this col- 
Usfem.,

Allotment ef w efeftsto  potato 
E*portew

9487. SHRIMATI M0BSXNA XXD- 
WAI: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it is a  fact that a num-
ber of requests for allotment of wagons 
by potato exporters of Farrukhabad 
are pending with the Railway Ad-
ministration;

(b) if so, the reasons for not allot,
ing wagons to them; and

(c) how seon the Railways are like- 
ly to release the required wagons to 
them for the purpose?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN); (a) to (c). During 
the months of January and February 
this year, 1333 Broad Gauge and 625 
Metre Gauge wagons were loaded 
with potatoes from Farukhabad as 
compared to 1194 Broad Gauge and 
794 Metre Gauge wagons loaded 
during the corresponding months of 
1978. Thus, the loading on the Broad 
Gauge this year is more. The sligKt 
shortfall in loading on the Metre 
Gauge was duc to bulk of demands 
being for destinations to  the east of 
Siliguri, where there was congestion 
and consequent restriction on loading 
for a few days. The loading to desti-
nations east of Siliguri is now being 
done regularly.

Difficulties faced by beneficiaries In
C.G.H.S. dispensary, Sbakti Nagar

2488. SHRI R. L, KTJRHBL: m i
the Minister of HEALTH AND 
FAMILY WELFARE be pleased to 
state!

(a) whether It ‘is a fact tha t * let o t
difficulties are being experience* W  
the patients visiting C.GHM3, Dtfptt* 
sary, Shakti Wagar In  th e  sffftiend*** 
non-avafiftMHt? bf medicines; - •




